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Amount due from former Prime Ministers
foruse of IAF Aircraft

7054 SHRIANNAJOSHI Willthe PRIME
MINISTER be please tostate

(a) whether some of the former Pnme
Miruster are to pay dues amountingtocrores o
rupeestothe Air Force on account of use of IAF
amcraftfor non-official jomeys,

(b) Fso, theamount outstandingagamnst
each of thethem, and

(c)the efforts made by the Govemmentto
recoverthe same?

THEMINISTEROF STATE IN THEMIN-
ISTRY OF DEFENCE (SHRIMALLIKARJUN)
(a)and (b) Amounts outstanding againstthe
former Pnme Ministers on account ofthe use of
IAF arcraftfor non-official joumeys are givenin
the enclosed staternent

(c) Thebills in respect of non-official tours
of the former Pnme Minister were forwardedto
the PMO to progress the same with the con-

cemedagencies PMOisbemngremandedregu- -

larly by Air Hgrs and the Ministry of Defence for
recovery ofthe arrears

STATEMENT

The amounts due on accountof the use of
IAF aircraftfornon-official joumeys by theformer
PMsare
(a)late Shn Rayv Gandhi  Rs 2,86,17,280
(b)ShnV P Singh Rs 2,25,679
{c)ShnChandrashekhar Rs 5,981,31 475

Energy-sfficiently Housing Scheme
7055 SHRIGEORGE FERNADES Will

the Minister of URBAN DEVELOPMENT be
pleasetostate
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{a) whether any Energy-efhcient Housing
Schemais underconsiderahon of the Govem-
ment,

(b) f so, whether the Central Power and
Works Department has adopted some ofthe
Indka, institute Technology gundelines, and

(c)if 80, the details thereot?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF URBAN DEVELOPMENT AND
MINISTEROF STATE INTHEMINISTRY OF
WATER RESOURCES (SHRI PK
THUNGON) (a) The CPWD hasundertakena
scheme for the construction of 135 type Il
quarters at Nehru Nagar, New Delhiunder Gen-
eral Pool Accommodaton for Central Govem-
ment employees apart from 2 proposais for
General Pool Housing in Sector X KR Puram
and at Mata Sundan Road, New Delli The
scheme in Nehru Nagaris based onaresearch
progect jontly sponsored and fundedby the Deptt
of Science and Technology and CPWD Shn
MM Bansal Chuet Scientific Officer otthe IIT
was oneofthe Co-Pnncipal investgators of this
study

(b)and(c) Thareis noorgamsation named
Central Power and Works Department

Contracts given by Public Sector Under®
takings

7056 MAJ GEN (RETD) BHUWAN
CHANDRA KHANDURI Wilithe PRIME MIN-
ISTER bepleaseto state

(&) whether any of the Public Sector Under-
takings under his Ministry are getting works
pertaining to their production items done on
contractbas:s;

(b) i s0, the particulars of such Public
Sector Undentakings and reasonsfor resorting
towork oncontractbasis,

(c)whetherthe Bharat Electrorcs Limited,



63 Wtten Answers
Kotdwara s also resorting to such apractice,

(d) whether manpower is being rendlered
surplus as @ resuit thereof, and

(e) 80, the policy of the Government with
regardto such surpluses?

THEMINISTEROF STATEINTHEMIN-
ISTRY OF DEFENCE (SHRIMALLIKARJUN)
(a) Yes, Sir

(b) All Defence public sector undertalangs
with the exceptionot Bharat Dynamics Lid, have
beengettngsome of thewrproduconwork done
onsub-contractbasis

Someofthe reasonsfor sub-contracting,
which s resorted to after full uthsation of the
available n-house capacily, are asunder-

-when the faciltties do not exist or inad-
equats,

-when the work s of ntermittent nature,

when it 1s uneconomicalto produce the
ntems in-house etc

(c) Yes, Sir, inaccordance with the above
mentioned approach andtoamarginalextent;n
1992-83thevolume of subcontrachng has been
aboutRs 2crones aganetthe year's tumoverof
Rs 54Crores

(d)and(e) Theapproachbeingthatnds-
cated in answer topart (b) subcontractng does
notenteil idhing of any man-power/capacity n
the defence pubbc sectorundertalangs

import of Antiblotics
7057 SHRIHARISHNARAYNPRABHU
ZANTYE Wilithe PRIMEMINISTER beplease
tostate:

(a) whether PenG Potis mporiedfrom,
monopolistc sources at infiated price andthe
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importers are adjusting imports of 6 APA for
export of antibiotic to avasl international market,

{b) ifso, the reasons therefor and action
taken by the Govemnment thereon,

(c) whetherthelanding cost of Pen G Pot
1s halt the pnce of indigenously manutactured
PenG-Potby IDRLand CHAL

(d) whether the Govemment propose to
evaluatepncngof PenG Pot, 6 APA, Ampuciiin
Anoxycilin and Cephalexin bulk drugs through
BICPtocheck such manipulations,

(e)1so, the details thereof, and
{f)f not, the reasons therefor?

THEMINISTER OF STATE INTHE MIN-
ISTRY OF CHEMICALS & FERTILIZERS
(SHRIEDUARDO FALEIRO) (a)and(b) To .
theextentinformation is available, Pen G Potas-
sium 1s imported from vanous intermnational
sources of supply No reports of mflatedpnce of
PenG and adjusting imports of 6 APA have
been recevedmttus Department

(c) Asper available informaton the current
averagelandedcostof Pen'G' IstCrystals s Rs
675/-perBUaganst Rs, 1021 perBU, notfiedfor
ndgenously produced matenal

(d) to (f) BICP has already undertaken
cost-cum-Techmcal study of these drugs/inter-
mechates.

[Transiaton}
Per Capita income in Gujarat
7058 SHRIKASHIRAM RANA Will the
Minister of PLANNING AND PROGRAMME
IMPLEMENTATION beplease tostate
(a)whetherthe percapitaincome of Guarat

hasdecineddunngtheyear 1991-82 as against
theyear1990-91,





